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iontble sl K.Obayya,Aell,

(By iontble lir.Justice U,C.Srivastava,V.C.)

been transferred on administrative ground, The grievance
f the applicant is that his cadre has been changed

by the impugned transfer order and that will not iny
change his seniority but promotion chances alsc. As

the emoluments of the apﬁlicant have not been affected,

higutransfer being on administrative ground, it cannot
be said that it will affect the seniority of the
applicant or his promotion chances, Transfer orders
have been pacssed in exigency of administration and as
such we do not find any ground to interfere with the same.
ilore so, the applicant'!s seniority or promotion chances
have yet not been affected and it cannot be said that
his cadre has been changed, With these observations,
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the gpplication stands dismissed, No order as to costs.
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